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—_— 2nd August to 26th August, 1983

. 10th August to 26th Aupust, 1983

25th July to 26th August, 1983

213t August to 26th Auguat, 1983
15th November to 22nd Novem-
ber and 1st Decembet to 22nd
December, 1983.

15th November to 22nd Noverh-
ber and 1st December to 22nd
December, 1983,

Is it the pleasures of the House that
leave as recommended by the Committce
may be granted ?

SOME HON. MEMBERS : Yes.

~ MR-SPEAKER: The leave is granted
The Members will be informed accord-

ingly.

( Interruptions)
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12,06 hrs.
PUBLIC ACCOUNTS COMMITTEE

HUNDRED AND SEVENTY-SE-
COND AND HUNDRED AND
SEVENTY-THIRD REPORT

SHRI SUNIL MAITRA (Calcutta North
Eat): I beg to present the following Reports
(Hindi and English  versions) of the Pulic
Accounts Committee :

(1) Hundred and Seventy-second Re
port relating to Ministry of External

Affairs on action taken by Govern-
ment on  the recommendations
contained in the Hundred and
sixteenth Report of the Committee
regarding Purchase Operations of
of the Supply-wing in the High
Commission of India, London.

(2) Hundred and Seventy-third Report
relating to  Ministry of  Rural
Development on  action taken by
Government on the recommenda-
tions contained in the Ninetienth
Report of the Commiitee regarding
Food for work Programme.

12,07 hrs.
ESTIMATES COMMITTEE

FIFTY-SEVENTH AND FIFTY
EIGHT REPORT AND MINUTES

SHRI TRIDIB CHAUDHURY (Ber-
hampore) : I beg to present the following
Reports and Minutes (Hindi and English
versions) of the Estimates Committee :-

(i) PFifiy-seventh Report on the
Ministty of Railways Transpor-
tation of perishable commodi-
ties by Railways and Minutes
of the sittings of the Committee
relating thereto,

(ii) Fifty-eight Reporth on the
Ministry of Finance-Re-structur-
ing of Demands for Grants Nos.
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-S4 and 55 of the Ministry of

Home Affairs and Minutes of
the sittings of the Commttee
relating thetéto.

" 12.08 hrs,

COMMITTEE ON SUBORDINATE
LEGISLATION

TWENTY-FOURTH REPORT

SHRI R.S. SPARROW (Jullundur) : 1
beg to present the Twenty-fourth Report
(Hindi and English versions) of the Commit-
tee on Subordinate Legislation.

12.08-1/2 hrs.

COMMITTEE ON PETITIONS
FIFTEENTH RBPORT

SHRI BANWARI LAL BAIRWA
(Tonk) : 1 beg to present the Fifteenth
Report (Hindi and English versions) of the
Committee on Petitions.

12.09 brs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

. REPORTED EN MASSE RESIGNATION

BY SCIENTISTS, DAIRY PROFESSIONALS

AND OTHER OFFICIALS OF THE NATIO-
NAL DAIRY DEVELOPMENT BOARD.

SHR1 CHINTAMANI PANIGRAHI
(Bhubaneswar) : I call the attention of the
Minister of Agricultute to the following
matter of urgent pudlic importance and re-
quest that he may make a statement
thereon : :

«“The reported EN MASSE resignation
by the officers of National Dairy
Development Board and the.re;c-'
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tion of the Government in regard
thereto,”’

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : Sir, a numbet
of officers of National Dairy Devslopment
Board submitted their resignasions to the
Sccretary, National Dairy Development
Board on December 13, 1983 who forwarded
these resignations along with his own on 14th
December, 1983 to the Chairman, National
Dairy Development Board. These resigna-
tions were as a reaction to the reply given
by the Government in response to the Un-
starred Questlon No. 1339 on 2-12-1983 in
Rajya Sabhz. On Decembéer 17, 1983, the
Chairman, National Dairy Developmerit
Board, Dr. Kurien wrote to Secretary, Na-
tional Dairy Development Board; declining
to accept their résighistions and asking him
to advise the officers not to press the matter
any Jurther. Sdorétary, National Dairy
Development Boatd, has brouglit the Chair-
man's Ktter to the notice of the éffoss
and requested them to continue with their
work.

The Governtiiént have,” on more than

_ one occasion, stated in Parliament that the

Nationa! Daity Development Board have
done good work in connection with the
dairy development programmes included in
our Five Year Plans and Government has
been giving full support to the Indian Dairy
Corportion/Natidhal Dairy Development
Board in their implethontation. The déci-
sion to evaluate the working of Indian Dairy
Corportion/National Daity Developmeit
Board referred to in the reply to the above
mentioned Unstarred Question on December
2, 1983 is intended to assess the acheive-
ments of the programme and to improve its
implementation by suggesting measures to
remove any shortcomings and bottlenscks
in the course of its implementation. An
evaluation with similar objective had been
done with regard to Operation Flood I.

I need hardly say that the evaluation
will be objective and impartial and there
should be no room for any misunderstand-
ing or misgiving on this account. The de-
cigion to evaluate the programme had been
taken before the publication of the article
in the Ilustrated Weekly of India and had
nothing to do with it.



